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1.3, 3188(3).— 7a:, &, i & T wreae forfiee (q@ § &, Fifa vt 26 J9 yreae
frfee) 7 TeRTET TS & FHEERET T, SR eNHaedt 7, [T gt S § =T STt s =T
ST FATT Farst * forw v f&fere forer st S & waraer 2q & st s srfaf=a, 2005
(2005 =T 28), (FS¥ TAZTATA 3h SATATHIT Tl TAT ) T 1T 3 F STaid TedTd (haT =T,

AT TG, Frx LRI A [FW i ST 2| 2006 F 2w 8 & 9rr ufsa 3 arfataas i e
4 ¥ IT-4TT (1) BT T&T LRI T TINT 2 g0 HHTerad &= a1 &9 e S & &7 § sttegf=a
TE AT AT ST @ar =69 T 2;
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G, | iR gEr ERIET aftga | swfglRa | g aRomdt
8 (FFAT | 87 (FFRIT T
) H) (FFIX H)
(i) 1.7, 687(31) 22.02.2017 3.95 - 3.95
(ii) F.AT.2179(3T) 04.07.2017 2.30 - 6.25
(iii) FT.3T.1186(31) 15.03.2022 - 0.469 5.781
(iv) 1.7, 05(3T) 24.12.2024 - 3.167 2.614

e T, &, Fifae o e yrzae forfies F sra s farer afeie s & 2,614 399 o 9ot o
FT AT FTA FT TEqTa 63T 2

T TF:, ST TLHTE o Ik T HEAT e i-13/3meauasres/1/2026-Tar=(d oA 6 31,
2026 F TEd TEATH &l TATIIRT THIT 95 § [&AT | SATELAAT o a1, UAT AHqh & 15T Tt 6 G
STANT TRAT-HE9TT/ATEeT TATHT & SATET T,

e 7, e argen, fRremaradaw e sufds S 9 3% e sufds e % 2.614 gRITF
QT S T AT FA 6 Teq1d Al TEQrd 6 g,

qq: A e AL, AT i St Fawmaet, 2006 F =9 8 F 7o\ 9iqs g1 T& eri<hal

T TN Fd g0 TAZRT 336 STTIHAAT Fl 7 IATEA & T [0 T w1t 47 7w S & forw «foa #r
BIEFT, T FLAT gl

[FT. &. T.1/18/2016-TH55E]

MINISTRY OF COMMERCE AND INDUSTRY
(Department of Commerce)
(SEZ DIVISION)
NOTIFICATION

New Delhi, the 16th June, 2026

S.0. 3188(E).— Whereas, M/s. Phoenix Tech Zone Private Limited (formerly M/s. Phoenix Embassy Tech
Zone Private Limited), had proposed under section 3 of the Special Economic Zones Act, 2005 (28 0of 2005), (hereinafter
referred to as the said Act) to set up a Special Economic Zone for Information Technology and Information Technology
Enabled Services at Nanakramguda Village, Serilingampally Mandal, Ranga Reddy District in the State of Telangana;

AND, WHEREAS, the Central Government, in exercise of the powers conferred by sub-section (1) of section
4 of the said Act read with rule 8 of the Special Economic Zones Rules 2006, had notified and de-notified the following
areas at above Special Economic Zone as per the details given below: -

S. No. Notification No. Date Notified De-notified area Total Area
Area (in hectares) (in hectares)
(in
hectares)
)] S.0. 687(E) 22.02.2017 3.95 - 3.95
(i1) S.0.2179(E) 04.07.2017 2.30 - 6.25
(iii) S.0. 1186(E) 15.03.2022 - 0.469 5.781
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(iv) S.0. 05(E) 24.12.2024 - 3.167 2.614

AND, WHEREAS, M/s. Phoenix Tech Zone Private Limited has now proposed to de-notify the entire area of
2.614 hectares of the above Special Economic Zone;

AND, WHEREAS, the State Government of Telangana has given No-Objection Certificate to the proposal
vide letter No. ITEC-13/ITSZ/1/2026-Promotions dated 6" April, 2026. Further, after de-notification, such de-notified
area will conform to land use guidelines/master places of the State Government;

AND, WHEREAS, the Development Commissioner, Visakhapatnam Special Economic Zone has
recommended the proposal for de-notification of the entire area of 2.614 hectares of the Special Economic Zone;

NOW, THEREFORE, in the exercise of the powers conferred by the first proviso to rule 8 of the Special Economic
Zones Rules 2006, the Central Government hereby rescinds the above notification except for things done or omitted to
be done before such rescission.

[F. No. F.1/18/2016-SEZ]

VIMAL ANAND, Jt. Secy.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-1 10064
SARVESH KUMAI

and Published by the Controller of Publications, Delhi-110054. i




		2026-06-19T00:42:51+0530
	SARVESH KUMAR SRIVASTAVA




